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supplementary grants). The funds for SNP are released on the basis of number of

beneficiaries availing the service.
Scheme to construct own buildings for Anganwadi

+638. SHRI RAM NATH THAKUR: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) whether it is a fact that Government has formulated any scheme to construct
own buildings for Anganwadi Centres for the care of the children, if so, the details thereof;,

and

(b) the number of buildings constructed for Anganwadi Centres in the country till
date, the State-wise details thereof?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) Under the restructured Integrated Child Development
Services (ICDS) Scheme, a provision for construction of 2 lakh Anganwadi Centre (AWC)
buildings @ T 4.50 lakh per unit has been made during the XII Five Year Plan. As per
the guidelines, the AWC building should be child friendly with all relevant infrastructure,
sitting room for children/women, kitchen, store, child friendly toilets, space for playing
of children. The total area of the building should be at least 600 sq. ft.

Separately, 2 lakh AWC buildings are planned to be constructed in convergence
with Ministty of Rural Development under Mahatma Gandhi National Rural
Employment Guarantee Scheme (MGNREGS) in Intensive Participatory Planning
Exercise (IPPE) blocks in 11 States @ 50,000 AWC buildings per year during the next
four years. Construction of AWC building has been included as an approved activity
under the MGNREG Act.  ‘Guidelines for construction of Anganwadi Centres’ under
MGNREGS have been issued jointly by Secretary, WCD and Secretary, Ministry of Rural
Development, on 13th August, 2015.

Under MGNREGS, expenditure up to ¥ 5 lakh per AWC building for construction
will be allowed. Expenditure beyond ¥ 5 lakh per AWC including finishing, flooring,

painting, plumbing, electrification, wood work, etc. will be met from the ICDS funds.

(b) State-wise details of buildings constructed for Anganwadi Centres is given in
the Statement.

TOriginal notice of the question was received in Hindi.



Statement

Sl. No. State No. of No. of Government Rented Community
operational  AWCs Building AWWs/ Others School Panchayat Others Open Space
AWCs as for which AWHs
on data is House
30.09.2015 available Pucca  Kutcha Pucca Kutcha Pucca Kutcha Pucca Kutcha Pucca Kutcha Pucca Kutcha Pucca
1 2 3 4 6 7 8 9 10 11 12 13 14 15 16 18
1. Andhra Pradesh 55594 86164 16691 0 0 55144 0 0 14329 0 0 0 0 0
2. Telangana 35353
3. Arunachal Pradesh 6028 6028 3002 3026 0 0 0
4. Assam 62153 58629 34748 0 775 0 0 0 20463 0 53 2590 0 0
5. Bihar 91677 80211 4828 75383
6. Chhattisgarh 49941 43560 24327 15604 3629
7. Goa 1260 1262 290 1 131 11 760 0 0 0 28 0 41 0
8. Gujarat 52082 50333 29176 2646 13261 661 800 3600 189
9. Haryana 25962 25905 4924 0 0 7743 0 2536 0 0 0 10702 0
10. Himachal Pradesh 18922 18342 816 440 108 2815 7073 0 1692 0 694 258 4446 0
11. Jammu and Kashmir 29599 0
12. Jharkhand 38432 37655 8088 27995 0 1154 0 418 0
13. Karnataka 64558 64518 38686 10954 0 4379 0 1473 0 9026 0
14. Kerala 33115 33110 19521 11958 0 1631
15. Madhya Pradesh 92197 83248 17181 3265 2180 13350 12221 1135 8487 1520 12116 3487 8306 0
16. Maharashtra 108010 84854 45041 15769 12918 8081 3045
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18
17. Manipur 9883 9805 0 3524 2770 2782 0 0 0 31 3 20 514 161 0 0
18. Meghalaya 5863 3290 1615 8 999 342 51 275
19. Mizoram 2244 2244 0 1980 0 264
20. Nagaland 3455 3455 0 0 3011 0 444 0 0 0 0 0 0 0
21. Odisha 71204 70849 0 17518 3336 2261 1257 8626 0 18252 0 7198 1440 10961 0 0
22. Punjab 26656 26656 0 559 0 265 0 3013 0 7837 0 6436 0 8546 0 0
23. Rajasthan 60801 60689 20158 334 1393 1809 19071 12485 866 4516 57
24. Sikkim 1290 748 0 748 0 0 0 0 0 0 0 0 0 0 0 0
25. Tamil Nadu 54439 54439 0 33288 0 0 0 15313 0 0 0 0 0 5838 0 0
26. Tripura 9911 9911 0 9320 0 0 256 0 0 0 0 0 335 0 0 0
27. Uttar Pradesh 187997 187730 16074 0 47 0 23245 0 122123 0 21961 0 4280 0 0
28. Uttarakhand 19479 9182 1108 2657 0 3257 1412 748 0
29. West Bengal 116390 89247 18000 1000 8000 30000 25000 7247
30. Andaman and 714 710 0 117 33 1 36 159 0 3 49 98 21 83 0 0
Nicobar Islands
31 Chandigarh 500 500 129 14 350 1 0 6
32. Delhi 10897 10577 0 29 0 0 0 10515 0 1 0 6 0 26 0 0
33. Dadra and Nagar 282 260 0 129 129 0 0 0 0 0 0 2 0 0 0 0
Haveli
34. Daman and Diu 107 102 76 17 0 4 5
35. Lakshadweep 107 107 0 19 0 0 0 88 0 0 0 0 0 0 0 0
36. Puducherry 788 788 257 417 114
ToraL 1347890 1215108 0 371967 16345 55348 162723 161228 5514 257229 3045 52150 33696 85325 7247 3291
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